
GOVERNMENT OF INDIA
MINISTRY OF COMMERCE & INDUSTRY

(DEPARTMENT OF COMMERCE)

LOK SABHA
UNSTARRED QUESTION NO. 5137

TO BE ANSWERED ON  24 th JULY, 2019

BABA KALYANI COMMITTEE

5137. SHRI E.T. MOHAMMED BASHEER:
Will the Minister of COMMERCE & INDUSTRY (वा�ण�य एवं उ�योग मं�ी ) be pleased 
to state:

(a) whether Baba Kalyani Committee report has been examined by the Government; 
(b) if so, whether the Government has taken steps to implement recommendations of the said 

report; and
(c) if so, the details and the outcome thereof

ANSWER

okf.kT; ,oa m|ksx ea=h ¼Jh ih;w’k xks;y½ 

THE MINISTER OF  COMMERCE AND INDUSTRY 
(SHRI PIYUSH GOYAL) 

(a) to (c): A Group under the Chairmanship of Shri Baba Kalyani was formed by the Central 
Government vide Department of Commerce Order dated 04.06.2018 to study the SEZ Policy of India.  Government vide Department of Commerce Order dated 04.06.2018 to study the SEZ Policy of India.  
The Group submitted its report to the Government on 19.11.2018.   An Inter-Ministerial consultation
on the recommendations of the Group was held on 26.12.2018.  The report of the Group was posted 
on the website i.e. sezindia.nic.in for stakeholders comments upto 30.01.2019. The comments 
received from stakeholders along with recommendations of the group was compiled and has been 
shared with Department of Revenue for further deliberation.  
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